FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
LANDMARK MOTELS AND TRAVELS PRIVATE LIMITED
OPERATING IN THE BUSINESS OF HOSPITALITY IN MUMBAI

(Under regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL.

RELEVANT PARTICULARS

Name of the corporate
debtor along with PAN &
CIN/ LLP No.

Landmark Motels and Travels Private Limited
CIN-U55101MH2001PTC130828
PAN- AAACL7954P

Address of the registered
office

Karishma Chambers, near Bombay Cambridge School,
AAI Colony, ] B Nagar, Andheri East, Mumbali,
Maharashtra - 400099

98]

URL of website

https://www.hotellegrande.com

Details of place where
majority of fixed assets are
located

Karishma Chambers, near Bombay Cambridge School,
AAI Colony, J B Nagar, Andheri East, Mumbali,
Maharashtra - 400099

Installed capacity of main
products/ services

46 rooms, 1 Banquet
(Capacity of Banquet — 30-40 Guests)

Quantity and value of main
products/ services sold in last
financial year

Financials have not been filed for last financial year

Number of employees/
workmen

66

Further details including last
available financial
statements (with schedules)
of two years, lists of creditors
are available at URL:

URL: http://arck.in, under the case list
“Landmark Motels and Travels Private Limited ”

Alternatively, it can be obtained by sending email
at ibc.landmark@outlook.com

Eligibility for resolution
applicants under section
25(2)(h) of the Code is
available at URL:

Available at URL: http://arck.in under the case

list “Landmark Motels and Travels Private Limited ”
Alternatively, can be obtained by sending email
at ibc.landmark@outlook.com

10.

Last date for receipt of
expression of interest

17" November, 2026, Tuesday

11.

Date of issue of provisional
list of prospective resolution
applicants

27" November, 2026, Friday

12.

Last date for submission of
objections to provisional list

02" December, 2026, Wednesday

13.

Date of issue of final list of
prospective resolution
applicants

12" December, 2026, Saturday

14.

Date of issue of information
memorandum,  evaluation
matrix and request for
resolution plans to

17" December, 2026, Wednesday




prospective resolution
applicants
15.| Last date for submission of | 16 January, 2027, Saturday
resolution plans
16.| Process email id to submit | ibc.landmark@outlook.com
Expression of Interest
17.| Details of the Corporate | Yes
Debtor’s registration status
as MSME
S
1ot
\T\NEW DELHI/ ¢ )
r\&&hﬁl‘l{bhli
Resolution Professional
In the matter of LANDMARK MOTELS AND TRAVELS PRIVATE LIMITED
IBBI Registration No.: IBBI/IPA-001/1P-P00112/2017-2018/10219
AFA Valid Up To: 30.06.2027
Add: 409, Ansal Bhawan, 16, K.G. Marg, Connaught Place, New Delhi — 110001
Tel: 011-40078344, 45101111
Date: 17™ October, 2026

Place: Mumbai




SATURDAY, OCTOBER 17, 2026
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FINANCIAL EXPRESS

INDIA SME Asset Reconstruction Company Limited

(Subsidiary of Authum Investment & Infrastructure Limited (“AlIL”)
CIN: U67190MH2008PLC181062
Registered Office: The Ruby, 11th Floor, North-West Wing, Plot No. 29, Senapati Bapat Marg,
Dadar West, Mumbai — 400 028

&» iIsarc

PUBLIC NOTICE FOR E-AUCTION CUM SALE (Appendix — IV A) (Rule 8(6))

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 (54 of 2002) (“SARFAESI Act”) read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules,
2002 (“the Rules”).

Notice is hereby given to the public in general and in particular to the Borrower and Guarantor(s) that the below described immovable
property mortgaged/charged to India SME Asset Reconstruction Company Limited (acting in its capacity as Trustee of ISARC- 2025-2026-
3 Trust (‘ISARC”) as assignee of Fedbank Financial Services Ltd vide Assignment Agreement dated 26th September 2025 (hereinafter
referred to as “Secured Creditor”), the physical possession of which has been taken by the Authorised Officer of the Secured Creditor,
will be sold on “As is where is”, “As is what is” and “Whatever there is” and “No recourse” basis on 06th Nov 26, for recovery
of an amount aggregating to Rs. 30,41,181/- (Rupees Thirty Lakhs Forty-One Thousand One Hundred & Eighty-One Only) as on
07th Oct 26 due to ISARC together with further interest, incidental expenses, costs, charges, etc. thereon, due and payable to ISARC
from Najma Ajim Shekh (“Borrower”) and from Ajim Usman Shaikh (hereinafter referred to as “the Guarantors/Mortgagors”)
(collectively referred to as “Borrower /Guarantors/Mortgagors”).

Detailed description of the Immovable Assets, inspection date, reserve price and Earnest Money Deposit [EMD] shall be as follows:

Description of Property Reserve Price EMD
All That Piece and Parcel of Property Bearing House No. 144/B, Kudavali Tal. Murbad, | Rs. 29,62,000/- Rs. 2,96,200/-
Dist. Thane -421401(Regn. No. Register No. SRO Murbad 572/2023 Dt. 02/03/2023) | (Rupees Twenty- (Rupees Two
Previous House Area Adm. 2438 Sq. Foot, Lying Situated & Constructed on Kudavali, [ Nine Lakh Sixty- Lakh Ninety-Six
Bearing Part of Kudavali, Murbad - 421401. Tal - Murbad, Dist. Thane - in the name of | Two Thousand Thousand Two
Najma Ajim Shekh Only) Hundred Only)

Date and Time of Inspection of property : On 30th Oct 26, between 11:00 A.M to 05:00 P.M (time)

The Last Date, time for Submission of EMD: On 05th Nov 26, up to 5.00 P.M through online mode only
on website www.bankeauction.com

INDIA SME Asset Reconstruction Company Limited

(Subsidiary of Authum Investment & Infrastructure Limited (“AlIL”)
CIN: U67190MH2008PLC181062
Registered Office: The Ruby, 11th Floor, North-West Wing, Plot No. 29, Senapati Bapat Marg,
Dadar West, Mumbai — 400 028

B isarc

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 (54 of 2002) (“SARFAESI Act”) read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules,
2002 (“the Rules”).

Notice is hereby given to the public in general and in particular to the Borrower and Guarantor(s) that the below described immovable
property mortgaged/charged to India SME Asset Reconstruction Company Limited (acting in its capacity as Trustee of ISARC-2025
-2026 -3 Trust (“ISARC”) as assignee of Fedbank Financial Services Ltd vide Assignment Agreement dated 26th September 2025
(hereinafter referred to as “Secured Creditor”), the Physical possession of which has been taken by the Authorised Officer of the Secured
Creditor, will be sold on “As is where is”, “As is what is” and “Whatever there is” and “No recourse” basis on 06th Nov 26, for
recovery of an amount aggregating to Rs. 50,65,044/- (Rupees Fifty Lakhs Sixty Five Thousand & Forty Four Only) as on 07th
Oct 26 due to ISARC together with further interest, incidental expenses, costs, charges, etc. thereon, due and payable to ISARC from
JITENDRA SHIVAJI KARTADE (“Borrower”) and from ASHWINI JITENDRA KARTADE (hereinafter referred to as “the Guarantors/
Mortgagors”) (collectively referred to as “Borrower /Guarantors/Mortgagors”).

Detailed description of the Immovable Assets, inspection date, reserve price and Earnest Money Deposit [EMD] shall be as follows:

PUBLIC NOTICE FOR E-AUCTION CUM SALE (Appendix — IV A) (Rule 8(6))

Description of Property Reserve Price EMD
“All that premises of Flat No. 402, admeasuring 632 Sq. Ft. (Built-up), on 04th Floor, B-Wing,| Rs. 26,00,000/- | Rs. 2,60,000/-
in the building named as “Sun Rise Hills” constructed on property bearing Survey No.170, Plot| (Rupees Twenty- | (Rupees Two
No.10 and Plot No.11, lying, being and situate at Village Dahivali tarfe Need, Tal. Karjat, Dist. | Six Lakh Only) Lakh Sixty
Raigarh, Sub — Registration Karjat. Thousand
Only)

Date and Time of Inspection of property : On 30th Oct 26, between 11:00 A.M to 05:00 P.M (time)

The Last Date, time for Submission of EMD: On 05th Nov 26, up to 5.00 P.M through online mode only
on website www.bankeauction.com

Date and Time of E-Auction: On 06th Nov 26, from 11:00 A.M to 01:00 P.M (time) with auto — extension of five minutes each in
the event of bids placed in the last five minutes

Auction will be conducted “Online” through the ISARC’S-approved service provider C1 INDIA PVT LTD, Udyog Vihar, Phase
2, Gulf Petrochem building No. 301 Gurgaon Haryana. Pin 122015.

Help Line No. +91-124-4302020/21/22/23/24 or +91 9594597555,

Help Line e-mail ID: Support@bankeauctions.com, For bidding, log on to Website https://www.bankeauctions.com

Date and Time of E-Auction: On 06th Nov 26, from 11:00 A.M to 01:00 P.M (time) with auto — extension of five minutes each in
the event of bids placed in the last five minutes

Auction will be conducted “Online” through the ISARC’S-approved service provider C1 INDIA PVT LTD, Udyog Vihar, Phase
2, Gulf Petrochem building No. 301 Gurgaon Haryana. Pin 122015.

Help Line No. +91-124-4302020/21/22/23/24 or +91 9594597555,

Help Line e-mail ID: Support@bankeauctions.com, For bidding, log on to Website https://www.bankeauctions.com

Contact person/Contact Number : Mr. Mitu Muduli Mob: 9867670416.

Contact person/Contact Number : Mr. Mitu Muduli Mob: 9867670416.

For detailed terms and conditions of the sale, please refer to the link provided on website of India SME Asset Reconstruction
Company Ltd. i.e. www.isarc.in SD/-
Authorized officer,

India SME Asset Reconstruction Company (ISARC) Limited

Date :17.10.2026 (Subsidiary of Authum Investment & Infrastructure Limited (“AlIL”)

For detailed terms and conditions of the sale, please refer to the link provided on website of India SME Asset Reconstruction
Company Ltd. i.e. www.isarc.in SD/-
Authorized officer,

India SME Asset Reconstruction Company (ISARC) Limited

Date :17.10.2026 (Subsidiary of Authum Investment & Infrastructure Limited (“AlIL”)

FORM NO. URC-2

Advertisement glving notlce about reglstratlon under Part | of Chapter

X1 of the Act
[Pursuant to section 37Hb) of the Companies Act, 2013 and rule 4{1) of the
Companies [Autharised to Register) Rules, 2014

1. Motice is hereby given that in pursuance of sub-section (2] of sechion 366 of the
Companies Act, 2013, an application is proposed to be made after fifteen days hereof
but before the expiry of thirty days hereinafter to the Registrar at Central Registration
{'.lﬂn!r[-{ﬁﬁﬂ and Ragistrar of Companees, Mumba, 100, Everast, hanine Orive, Mataj
Subhash Chandra Bose R, Dhus wadi, Churchgabe, Mumbal, Maharashics 2000032
that 5P5 CONSULTANTS INSURANCE BROKERS LLP [LLPIN: AAE-9140], the Limited
LiabHity Partnership s to be converted Into SP5 CONSULTANTS INSURANCE BROKERS
PRIVATE LIMITED rmay be ragistered under Part | of Chapter X of the Companses Act
2013, &z a company limited by Shares,

2. The Principal objects of the Company are as fallows: To carry on Business as insurance
brokers and agents, and as undenwriing agents in all classes of insurance business,
and asinsurance advisers, pensions advisers, consultant assessors imcompliance with
requirements under IRDA,

3. A copy of the draft memorandum and article of associaton of the proposed company
may be inspected at the office at &6, Tamarind Lane, /5, Hajl Kasam Building, 15t
Floor, Faort, BMumbak City, Mumbai, BMaharashira, India, 400001,

&, Motice is hereby given that any person objecting to this application may communicate
their objection inwritng to the Registrar at Central Registration Centra {CRL), Indian
Insatute of Conporate Affairs (IICA), Plot Mo, &, 7, B, Sectar 5, 18T Manesar, District
Gurgaon (Haryanal, Pin = 122050, within twenty-one days from the date of
pukdication of this notice, with a copy to the company at itsregistered office,

Dated this 1¥th day of October 20246,

Narmels) of Applicant: FOR SPS CONSULTANMTS INSUAANCE BROKERS LLP
1. SANDEEP PRAMOD SHAH

1. HRIMA SAURARH CHITALIA

3. RIMA SANDEEP SHAH

4. KALPANA PRAMOD SHAH

Place : Mumbai Acting in its capacity as trustee of ISARC 2025-2026- 3 Trust Place : Mumbai Acting in its capacity as trustee of ISARC 2025-2026- 3 Trust
Bisarc INDIA SME ASSET RECONSTRUCTION CO. LTD.
1 mi Regl. Off. : The Ruby 11th Floor, North - West Wing, Plot Mo
b RB L BAN K LTD- \g/ » INDIA SMEsésigt thRgﬁegniEfglﬁE:soter %?_mg?‘zlyu,)l'lmlted :E?? Senapati Eapalli'.targ. Dadar (West) Mumbai -E!muﬂi‘-ﬂ.
i} & upsidai uthu \' uctu imi .
RB&EL;HNE? Registered Office: 15t Lane, Shahupuri, Kalhapur - 416001 IEErC b CIN: U67190MH2008PLC181062 POSSESSION NOTICE

National Office: 9th Floor, Techniptex-1, Off Vieer Savarkar Flyover, Goragaon (West) Mumbai - 400062
Actual Physical Possession Notice (For Immovable Property) Rule 8(1)

Whareas, the undersigned being the Authorized Officer of HBL BANK LTD. under the Securitisation and
Reconstruction of Financial Assets and Enforcemant of Security Interast Act 2002 and in exercise of powers
conferrad under section 13 (12) read with Rule 3 of the Security Interest (Enforcemeant) Rules 2002, issued a
Demand Naotice to the borrowers and have called upon them to repay the amount mentionad in the notice in the
aforesaid Loan Account Nos, within 60 days from the date of receipt of the said notice (the details of loan
accounts, Borrowers details, 13(2) Notice date and 13(2) Mofice amount is specifically mentionad in the below
mentioned table)

The borrower having failed to repay the amount, nofice is hereby given to the borrower and the public in genearal
that the undersigned has taken the Actual Physical Possession of the property described herein balow in
exercise of powers conferrad on him under Saction 13(4) of the said Act read with Rule 8 of the said rules on (the
date mentioned in below mentioned tabla).

The borrower in particular and the public in general are heraby cautioned not to deal with the property and any
dealings with the propeary will be subject 1o the charge of REL BANK LTD for an above-mantioned amount and
interast tharaan.

Loan Account and Borrowers Details Description of Mortgaged Property

1} Mrs. Mamta Ramsingh Chavan (Applicant & Mortgagor)
2) Mr. Ramsingh Ratansingh Chavan (Co-Applicant) Property Owned by Mrs. Mamta Ramsingh
Address of Correspondence Chavan All the piece and parcel of
1) Flat Mo. 603, Shaninath Enterprises, Plot Mo. 108, Sector 14, | Residential Property bearing Flat No. 401,
Taloja, Raigad, Taloja Maharashtra, - 410 208. 4th Fioor, Vimal Cooperative Housing
2) Flat No. 401, 4th Floor Vimal CHSL, Plot No, 05, Katrap, Near | Society Limited (CHSL) admeasuring about
Nilkanth Hills, Off Proposed Panvel Highway, Survey No. 13, | 835 3q. fi., Plot No. 05, Katrap, Near Nilkanth
Hissa No. 03 at village Shirgacn, Badlapur District Thane | Hills, Off Proposed Panvel Highway, Survay

Description of Mortgaged Property:

421 503 Mo. 13, Hissa Mo, 03 -at village Shirgaon,
Loan Account Mo | Loan Amaunt Ambemath (East), District Thane 421 503,
BOGOOREE0AEE Re.27.00,000/- buliding bounded and surrounded by s On

_ or towards East Open Area’ Buliding /
NPA Date-_ . + 04/09/2025 Intarnal, Onor towards South: Internal Hoad,
13(2) Notice dated + 20/11/2025 On o towards West: Vardhaman Haights, On
13(2) Motice amaunt : Rs 27 .27.300/- ortowards Nerth: Ja'ﬁl' Hari Om Buildi ng.
Physical PossessionDate : 14-10-2026

Your aftention is invited to provisions of section 13(8) of SARFAESI Act for redemplion of securad assets i.e.
property mentioned herginbefore by tendenng the aforementioned cutstanding dues together with all costs,
charges and expenses incurrad by our bank, Sel/-

Place : Mumbal REL Bank Ltd.
Date : 16.10.2026 Authorized Officer

Registered Office: The Ruby, 11th Floor, North-West Wing, Plot No. 29, Senapati Bapat Marg,
Dadar West, Mumbai — 400 028

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 (54 of 2002) (“SARFAESI Act”) read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules,
2002 (“the Rules”).

Notice is hereby given to the public in general and in particular to the Borrower and Guarantor(s) that the below described immovable
property mortgaged/charged to India SME Asset Reconstruction Company Limited (acting in its capacity as Trustee of ISARC- 2025-2026-
3 Trust (“ISARC") as assignee of Fedbank Financial Services Ltd vide Assignment Agreement dated 26th September 2025 (hereinafter
referred to as “Secured Creditor”), the physical) possession of which has been taken by the Authorised Officer of the Secured Creditor,
will be sold on “As is where is”, “As is what is” and “Whatever there is” and “No recourse” basis on 06th Nov 26, for recovery
of an amount aggregating to Rs. 30,15,035/- (Rupees Thirty Lakhs Fifteen Thousand & Thirty-Five Only) as on 07th Oct 26 due
to ISARC together with further interest, incidental expenses, costs, charges, etc. thereon, due and payable to ISARC from Sajid Mohd.
Haroon Shaikh (“Borrower”) and from Aasma Bano Shamsuddin Shaikh & Imtiyaz Zahirulhaque Ansari (hereinafter referred to
as “the Guarantors/Mortgagors”) (collectively referred to as “Borrower /Guarantors/Mortgagors”).

Detailed description of the Immovable Assets, inspection date, reserve price and Earnest Money Deposit [EMD] shall be as follows:

Description of Property
All That piece and parcels of residential flat bearing, admeasuring about 465.00 Sq. Feet or

Reserve Price EMD
Rs.19,44,000 /- Rs. 1,94,400/-

43.21 Sq. Meter Flat No. 508 Built Up situated on Fifth Floor of and RCC building known as | (Rupees Nineteen | (Rupees One
“‘ROYAL GARDEN” being constructed on land bearing Survey No. 43 Hissa No.11, at Mauje ' Lakh Forty-Four | Lakh Ninety-
Narpoli Dist: Thane having Municipal House No. 761, Narpoli, Bhiwandi, Dist. Thane, 421308 | Thousand Only) ' Four Thousand

and which is situated within the limits of Bhiwandi Nizampur City Municipal Corporation Four Hundred
Bhiwandi, Dist. Thane, within the Registration district of the District Registrar of Assurances, Only)
Thane and within the registration sub-district of sub Registrar of Assurances, Bhiwandi. - in

the name of Sajid Mohd. Haroon

: Date and Time of Inspection of property : On 30th Oct 26, between 11:00 A.M to 05:00 P.M (time)

| The Last Date, time for Submission of EMD: On 05th Nov 26, up to 5.00 P.M through online mode only
| on website www.bankeauction.com

Date and Time of E-Auction: On 06th Nov 26, from 11:00 A.M to 01:00 P.M (time) with auto — extension of five minutes each in
the event of bids placed in the last five minutes

Auction will be conducted “Online” through the ISARC’S-approved service provider C1 INDIA PVT LTD, Udyog Vihar, Phase
2, Gulf Petrochem building No. 301 Gurgaon Haryana. Pin 122015.

Help Line No. +91-124-4302020/21/22/23/24 or +91 9594597555,

Help Line e-mail ID: Support@bankeauctions.com, For bidding, log on to Website https://www.bankeauctions.com

' Contact person/Contact Number : Mr. Mitu Muduli Mob: 9867670416.

For detailed terms and conditions of the sale, please refer to the link provided on website of India SME Asset Reconstruction
Company Ltd. i.e. www.isarc.in s/

Authorized officer,
India SME Asset Reconstruction Company (ISARC) Limited
(Subsidiary of Authum Investment & Infrastructure Limited (“AlIL”)

Date :17.10.2026

Place : Mumbai Acting in its capacity as trustee of ISARC 2025-2026- 3 Trust

PUBLIC NOTICE FOR E-AUCTION CUM SALE (Appendix — IV A) (Rule 8(6))

As per Rule (1) of Security Inferest (Enforcement) Rules, 2002
The borrowsrsico-bormowers/guarantorsmorigagors menticned hersundar had
availeg Tmancial assstancelosn rom Fedbank Financial Sendces Limiled ("Crginal
Lender”y. The said ioan, together with all underhing sacurity interest and all nighits, titke
and interestof the Original Lender thenein, was assigned by the Onigisal Lender undaer
the provisions of the SARFAE S AcE, 2002, in favour of India SME Assat Reconstruchan
Company Limited("ISARC™), acling In ks capacily ag the Trustee of ISARC- 2025-2026-
ATruest, vide Assignment Agresment dated 26th Septembser 2025,
Whergas: The undersigraed beeng he Suthorksed officer of India SME Assel
Reconsiruction Company Limited("ISARC") under the Securitisation and
Raconstruclon of Financial Assels and Enforcement of Security Interest Act, 2002
and i exerciae of Powears conferred undar Section 13{12) read with Rule 3 of tha
Securly Interes] (Enforcement | Rules 2002, =swed 3 Demand Notices dated
11-06-2026 calling upon the borrowers/co-borrowers/guarantors/mortgagors
DHANANJAY SUDHIR DATAR & SUKHDA SUDHIR DATAR & SUDHIR
MAHADEY DATAR to rapay the amaoun! mantionad in the notice being Rs. 16,229,018
(Rupees Sixtean Lakh Twenty Nine Thousand and Eighteen Only} with further
imbarast and costs within 60 days from the date of receipt of the said notices.
The bormowersico-Dorowersiguarantors/mongagors  having falled 1o repay the
amaount, nofica is hersby given ta them and the public in genaral that the undersigned
has taken SYMBOLIC POSSESSION of the properly described herein below in
exarcisa of powars conferred oa him wnder sub-saction {(4) of seclion 13 of the Act
read with Rule & of the Security Interest (Enforcement) Ruleas, 3002 rules on this
14th day of October of the year 2028,
The: Bofrowers Ico=borrowers JQuaraniors imorlgagors’ altention 15 Imvited 10
provisions of sub -section (8] of section 13 of the Act, in respect of ime availabia, to
redeam secured assels
The bomrowersfco-bhorrowera/guarantoss/montgagors in particular and the public
ganeral I bereby cautioned nol Lo deal wath e propey and any deslings with the
property will be subpect to the charge of Indla SME Asset Reconstruction
Company Limited("ISARC™) for an amount of Rs. 16,73,307/-as on dafed 31-08-
2026 {Rupees Sixteen Lakh Seventy Thres Thousand Three Hundreds Seven
Only) and interes! thereon

DESCRIFTION OF IMMOVABLE PROPERTY

All The Pieca And Parcel Of Bearing Mo. 10, On The Second Floor, Admesasuring 450
Snuare Feeat | e 45,53 Sguare Meters (baill Up Area), In The Sociaby Known As "new
Diamord Co-oparafive Housing Sociaty Lbd.", Sunder Magar, Virar (west), Constructsd
On Moa. Land Beanng Survey Mo, 363, Lying Being And Siuated A1 Village Balin), Tal
“asai, Dist. Palghar, Within The Amea O Sub-registrar ONVasai No, 1 To .
Date @ 14.10.2026 Authorized Officer

Place : Palghar India SME Asset Reconstruction Company Ltd

QLIC HFL

LIGC HOUSING FINANCE LTD

Under Section13(2) of Securitization And Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002) (SARFAESI Act, 2002)

Motice is given to you the below-mentioned Notices at Sr. No. 1& 2 that the envelopes containing the notice issued by the Authorized Officer of LIC Housing Finance Ltd, ('LIGHFL) u/s 13(2) of the SARFAESI Act
by Regd. Post A/D, have been returned undelivered by the Postal authorities for reasons mentioned thereon.

Motice is therefore hereby served to vou Notices vide Rule 3 of the Security Interest (Enforcement) Rules, 2002 that you had availed housing loans mentioned against your names below end on account of
defaults committed by you in payment of the EMIs (composing of principal and interest), ‘Accounts have been classified as’ Non performing Assets' in accordance with the guidelines issued by Reserve Bank of
India as such you Notices are hereby called upon to pay the entire outstanding amount mentioned in column 6 against you Notices’s name together with further interest till payment within 60 days from the
publication of this notice, falling which LICHFL shall take possessions of the secured (mortgaged) assets under the provisions of the SARFAESI Act with right to transfer by way of sale, lease and to appoint any
person to manage the said assets without prejudice to any other remedy available to LICHFL. The amounts realized from exercising the powers as above will firstly be applied to wards all costs, charges and
expenses which are incurred and expenses incidental thereto and secondly applied towards discharge of dues as mentioned against you Notices names below with contractual interest till the date of actual
realization and residue if any shall be paid to you after the entire dues of LICHFL are recovered in full, If the dues are not fully recovered with the proceeds in the course of exercise of the said powers against the
secured assets, we reserve outright to proceed against you before DRT/Courts for recovery of balance amount of dues along with all other incidental expenses. The undersigned is the duly authorized officer to
issue this notice and exercise powers u's 13 as aforesaid. This public notice is to be treated as notice u/s 13(2) of the SARFAESI| Act, 2002,

LIC HOUSING FINANCE LIMITED

4™ Floor, Jeevan Prakash Building, PM Road, Fort, Mumbai - 400 001
DEMAND NOTICE

1 | 6001040000506 | MR/MRS. VILAS SUDAM THORAT
MR/MRS, VIJAYALAXMI VILAS THORAT

Sr. Loan Mame of Borrowers Description of secured Asset. Demand Loan Availed O/s Amt. as on
No. Account No. Natice Issue (dishursed) Demand Motice
Date Date.i.e total o/s amt.

Flat No. A/401, 4" Floor, Shubh Vastu Building, S. No. 143, H. No. 3 & 4, Panvel | 09-10-2026 | Rs.34.50.000.00/-
Highway, Village Shirgaon, Tq. Badlapur, Dist. Thane, Maharashtra—421 503.

Rs.34,64,794.22/-

Maharashtra— 400 064,

2 | 610400005292 | MR/MRS. KHISIM DAYANAND KATHAR Fiat No. 201, 2 Floor, Wing B, Sheetal Unique, Oldsurvey No. 733, Near MTNL | 09-10-2026 | Rs.23,00,000.00/- | Rs.20,32 837 61/-
MR/MRS. ASHA SURESH KORI Office, Sheetal Nagar, Village Bhayander No.1, Mira Road (East). Dist. Thane,
MR/MRS. SURESH KORI Maharashtra—401 107.

34 | 610400006947 | MR/MRS. FARZANA SHAMMEM QURESHI Room No. A-05, Malvani Krushnasthan CHSL, Plot No. 60, MHADA Complex, | 09-10-2026 | Rs.39,90.000.00/- | Rs.39,80,558.28/

MR/MRS.SAZRA MOHAMMAD SHAMIM QURESHI | Survey No. 263, C.T.5.No. 3525A, Malwani, Malad (West), Mumbai,

4 | 612300002257 | MR/MRS. NANDA SUNIL SHEDGE

MR/MRS. SUNIL HARISHCHANDRA SHEDGE

Fiat No. 105, 1" Floor, Building No.1, Gomi Avenue CHSL, Building Type A, | 09-10-2026 | Rs.7,20,605.00/-
Survey No. 232, Hissa No.3 (Part), Sahakar Nagar, Near Swami Samartha Math
Temple, Mear Salt And Pepper Restaurant, Pokhran Road No.1, Majiwade,
Thane (West), District Thane, Maharashtra—400 606,

Hs.6,48,064.39/-

MR/MRS. TUSHAR SATISH JADHAV
MR/MRS, TANUJA TUSHAR JADHAV

5 | 612300002322

Flat No. 104, 1% Floor, E- Wing, Platinum Sagar Jewel Building, Survey No.5, | 09-10-2026 | Rs.20.00,000.00/-
Hissa No.9, Village Joveli, Badlapaur, District Thane, Maharashtra-421 503,

Rs.16,92,244.90/-

6 | 612300003777 | MR/MRS. YOGESH ANANDA PATIL

Fiat No. 8, 2" Floor, New Abhay Villa CHSL, Plot No.5, Survey No. 22, Hissa No. | 09-10-2026 | Rs.21,00,000.00/-
9. Mouje Kulgaon, Taluka Ambernath, District Thane, Maharashtra— 421 503

Rs.21.05,363.30/

{ | 6001050003088 | MR/MRS. GANESH R. TAPASE
MR/MRS. MANISH GANESH TAPASE

Flat No. 1611, 16" Floor, Building No.2, Iris, Balaji CGlassica, Survey No.32, Hissa | 09-10-2026 | Rs. 16,42 623.00/-
Mo.2, Survey No.33, Hissa No.1,2, Survey No. 124, Hissa No.1, Mouje
Usarghar, Taluka Kalyan, District Thane, Maharashtra- 421204,

Hs.16,08,098.13/-

B | 6001130006136 | MR/MRS. PRAFUL DAYALJI BAHADURE
MR/MRS. SUJATA DALAPATRAD RAUT

Apartment No. 103, 17 Floor, Anusaya Ashirwad, Plot No. 35 & 36, Khasra No. | 09-10-2026 | Rs.27,55,000.00/-
159, P.5.K. No.12, Mouza Godhani (Rallway), Tahsil Nagpur (Rural}, District
Nagpur, Maharashtra— 441111,

Rs.28.13,602.08/-

9 | 612100001348 | MR/MRS. RAMESH CHANDRA MATHUR

Flat No. 203, 2" Foor, Building No.6, Uran Park CHSL, Near Mora Road, | 09-10-2026 | Rs.15,00.000.00/-
Opposite Sangam Talkies 5. No. 138 & 139, H. No. 1+2+3B, Village Bori Uran,
Tq. Uran, Dist. Haigad, Maharashtra—400 702.

Hs.8,41,728.95/-

10 | 612100002332 | MR/MRS. RAMESH CHANDRA MATHUR

Flat No. 102, 1 Floor, Building No.4, Uran Park CHSL, Near Aakasnha Society, | 09-10-2026 | Rs.15.00,000.00/-
Off Mora Road, 5. Mo. 138 & 139, H. Mo. 1+2+3B And 2+3+4/A-1, Village Bori
Pakhadi, Tg. Uran, Dist. Raigad, Maharashtra—400 702,

Rs.14,69,979.50/-

11 | 6001110002127 | MR/MRS. SHRAVAN CHETAN SINGH

Fiat No. D/301, 3" Floor, D-wing. Building Mo.3, Shiv Darshan, Shiv Darshan | 09-10-2026 | Bs.25,00.000.00/-

Rs.25,12,085.89/-

MR/MRAS.NAVIN HARIDUTT RIKHADI

MR/MRS. NEELAM Building No.3 CHSL, Survey No. 32, Hissa No, 3, Ostwal Nagari, Near Shiv
Mandir And Jyot CHS, Ostwal Nagan Road, Viialge More, Nallasopara, Taluka
Vasai, District Palghar, Maharashira— 401 209,
12 | 811100002710 | MR/MRS. PRABHA HARIDUTT RIKHADI Flat No. 204, 2" Fioor, E- Wing, Anand Dham CHSL, Survey No. 106, Old Survey | 09-10-2026 | Rs.19,00,000.00/- | Rs.16,80 427 06/-

No. 75, Sanyukt Nagar, Achole Cross Road, Village Achole, Nallasopara (East),
Taluka Vasai, District Palghar, Maharashtra—401 209,

13 | 611100004020 | MR/MRS. PRATIBHA AMBADAS WARGHAT

MR/MRS. GAURAV CHITRENDARNATH VASISHT

Flat No. 1402, 14" Floor, 4B- Wing. J. P. North Elara Building, Survey No. 110/2 | 09-10-2026 | Rs.35.68.000.00/-
(Part), In Front of R, M. A. Complex, Vinay Nagar, Mira Road (East), Taluka And
District Thane, Maharashtra-401 107,

Rs.34,36,540.54/-

Place : Mumbai

14 | 611100005884 | MR/MRS. BIMAL NASKAR Flat No. 405, 4" Floor, A-Wing, Building Ne.3, Type A Building, Kanti Atharva, [ 09-10-2026 | Rs.17.69.674.00/- | Rs.16,33.999.54/-
Central Park Complex, Gat No. 224, 226/2/3, Mouje Makane, Taluka and District
Palghar, Maharashtra-401 102,
Date :17/10/2026 Authorised Officer

LIC HOUSING FINANCE LIMITED

nr MATUNGA EAST BRANCH :
éai Sﬂfﬁ ﬂﬂl—ﬂ E-211, Dinesh Mahal, Dr. Ambedkar Road,
Matunga {East), Mumbsai - 200019,
Eﬂﬂkﬂfﬂﬂrﬂda Maharashira, India
agpendix v POSSESSION NOTICE [Rule-8 {1)] (For Inmovable Property)

YWhareas, The under signed being the Authorized Officer of Bank of Baroda
under the Securitization and Reconstruction of Financial Assels and
Enforcement of Secunty Interest Act 2002 (54 of 2002} and in exercise of
powers conferred under Section 13 (12) read with Ruke 3 of the Security
interest (Enforcement) Rules, 2002 issued Demand Notice dated 25-11-2024
calling upon the borrower'mortgagoriguaranior Mr. Mohammed Hanifa
Shaikh, Mr. Abdul Salam Mohammed Hanifa Shaikh, and Mr. Mohd. Pasha
Syed to repay the amount mentioned in the notice being Be.16,00,435.00
(Rupees Sixteen Lakh Four Hundred Thirty Five Only) as on 25-11-2024
plus unapplied interest and other charges if any §ill the date of realization
interast atl the coptraciual rate on the sforesaid mount and incidental
gxpensas/icost charges ele. incurred! o ba incurred within B0 days from the
date of receipl ol the zaid notice.

The borrowerimongagor/guarantor having failed o repay the amounl, nolos is
hereby given 1o the borower and public in general that the undersigned has
taken Physical Possession of the property described herein below in
exercise of powers conferred on him under Secticn 13 (4} of the said Act read
with the Bule 8 of the said Rulas, 2002 on this 15th day of October, 2026.

The BarrowearMorgagor/Guarantor mantionad hareinabove in particular and
tha public in genaral are heraby cautioned not to deal wilh tha proparty and any
dealings with the properly will be subject fo the charge of Bank of Baroda,
Matunga East Branch for an amount Rs.16,00,435.00 (Rupees Sixtean
Lakh Four Hundred Thirty Five Only) and interest thereon,

The barrower's atention is invited {o the provisions of sub-section (8] of
saclian (13 of the Act, in respact af thea ime availabla, o redaam the secured
ALLEls,

DESCRIPTION OF IMMOVAVLE PROPERTY

Residantial Flal Mo, 502, admeaasuring 698 sq. 11 built up area at Sth Floor, in
the building known as "Ryyvan View” situated at Plat No. 25, Phase-ll, Node-
Mawade, Taluka Panvel, Dist. Raigad. Having boundaries as: Morh: Flot
Mo 26, South: 15 meterwedea road, East Plot Mo, 43, West: 15 meter wide road.
standing In tha Mames Mr. Mohammed Hanifa Shaikh

Sdls,
Place: Nawade, Panvel Authorised Officer
Date: 15-10-2026 Bank of Baroda

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

LANDMARK MOTELS AND TRAVELS PRIVATE LIMITED

OPERATING IN THE BUSINESS OF HOSPITALITY IN MUMBAI
(Undor regulation 364{1) of tha Insolvency and Bankruptey Board of India
{Insolvency Resolution Process for Corporate Persons) Regolations, 2016)
SL| RELEVANT PARTICULARS
1. | Kama of the corporate dabitor along | Landmark Motels ansd Travees Private Limited
with PAMN & CEN ILLP M CIN- LES10IMEZ0DIFTCL30R23
{ {PAN- AMACL TESAP
| Karishrma Chambers, near Bpmsay Cambriige
1Sehanl, A Colony, | B Magar, Andberi East,
- : {Mumbal, Maharashire - 40008
3, | URL of website e _ | hittpes:/Awwow haaballegranta.com !
d, | Details ol place where majoiny of fied | Rarishema Chambers, naar BormBay Cambiridge
{Schaol. AN Colony, | B Magar, Andren Esst
_:I'!1.|.1!'!'.|!:n..:||._.'l.-'|.-'|.h:_:-m.5hlm -dl.':rf_ll'llﬂﬂ
|46 roymis, 1 Barsue
| services = ____||Capacity of Banguet - 30-40 Guests)
B, | Quisentity A value af man produchs! Firancials have nat been fiked for st
| SErvicEs gokd & last Nnancial yeas II'iIIH-'lII'.IE| Ve BT
7. | Mumnbier of employeas; workmen 166 — S
B, | Further details inoluding Rast asaithble  |URL: bitpyarcksin, wnder the case list
financiel staternents (with schedules) | “Landmark Motels and Travels Private Limited™
of twa ywoars, lists of croditors ane | Ateemativedy, it can Be ootained by sending
__|ouslssie StURL, | Sk ot Rocc baBrdnariUBattionk.som
0, | ERginility for rescdutich spplicants |Available at URL: g senck.im whides the
| inder saction 250250} of the Code s | cose list “Landmark Motets and Travels
ayaable ai LRL: | Private Limited ~
| AfemiEtivedy. can ba obimined by sending
|omadl at e landmark@outiook.com
17ih Mowesmbar, 2028, Toss sy

2. | Address of the regstesad office

aesals ana located

B, | Intalled cApacity of mein groducts,
| services

.1I}: | it date for ||'l:;'.'ei|.l|.ur.|.-¥|..'-:l-i:§5i.t;| al
- |interest S
11 | Date of m=sue of prsasional list of
| Proserie resolution appEcarts | .
12 | Lest date tor submssion of obactions  |(E2nd Bacembar. 2026, Wedrsasday
0 preneesaar) el
11| Date of =5ue of final 150 of prospeciive | 12th Decembar, 2026, Saturdsy
| rasniEicn appicants
14, | Dot of ssue of infarmistion
| merEsndum, evaluation matic and
| request for resolution plans 1o
| PrUSpeclie resalution AppEcants SN TS, -
16, | Lest date for subenssion of reseuton | 160 January, 2087, Satunlay
pHans
'|_r'_“:- Process erail id lo submil Ifnule?:ﬂ-il‘.:ll: b landimaskBoutlcak com
_{of Intarest o
17, | Deetails of the Corporade Debtar's | Vi
regisr'.m'.im Status ags MSAEE

[T "i|m'q:|'1h::r,.ﬁi.":'-§'la.".-, Frigiany

1171k Decamber, 208, Thusrsad sy

Date: ATth Gctaber, 2028 Bl
Place: Mumbal M5 Arll Bokl
Resalution Professional In the matter of

LANDMARK MOTELS AND TRAVELS PRIVATE LIMITED

IBE| Registration No.: IBEL/IPA-001/A1P-POOZ12 /201 F-2018,/10215

AFA Valld Up Tao; 30,068,203 7

Az 409, Ansal Bhawan, 16, K4, Marg, Connawght Place, New Delhi - 110001

Teld: 1140078344, 45101111

-

epaperfinancialexpressicomgy @ - @

& .. .
1




epaper.lokmatcom‘

www.lokmat.com
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MPIDC M.P. INDUSTRIAL DEVELOPMENT CORPN. LTD.

(A Government of M.P. Undertaking)

Regional Office, Tawa Complex, Bittan Market, E-5, Arera Colony, Bhopal (M.P.)

Phone: (0) +91 755 2420301-2-3

Date: 16.10.2026

NOTICE INVITING TENDERS

Online tenders are invited through the M.P. E-Procurement System Portal for the following

NIT

Subject

PAC Amount

40

Annual Repairing and Maintenance of Machinery
Starter, Electric panels etc.) & valve Installed at WTP & Intake well of I/A
Badiyakhedi, District Sehore (M.P.)

(Motor, Pumps,

14,56,176.00

41

Cleaning,
new chamber and repairing, waterproofing, dewatering, painting, rewinding
of motors of STP-1 (300 KLD) and STP-2 (100 KLD) at Industrial Area
Badiyakhedi District Sehore (M.P.)

repairing of existing sewer line & chambers and reconstruction of

40,62,300.00

42

Shifting of 33 KV Line, 11 KV line, DTRS and LT line/Pole for up gradation
and construction work of approach road for new Industrial area Satgarhi,
District Bhopal (M.P.)

98,03,023.00

43

Supply and Intallation of CCTV Camera in Industrial Area Pilukhedi District;
Rajgarh (M.P.)

6,73,800.00

Tender documents along with detailed terms and conditions can be downloaded from
mptenders.gov.in shortly.
M.P. Madhyam/128648/2026
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